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• In The Central Administrative Tribunal 
ALLAHABAD BENCH 
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Advoc1te for Applicant (s) 
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Advocate for Respondent ( s) 

Orders of the Tribunal 

Hon. Mr. S.K . I . Nagvi. Me~r (J) 

• 

• 
I 

Shri Shiv Prakash Dwivedi has fil ed 
is r evi ew peti tio n in 0 . A . No .lll0/99 

• 

ekided on 05 .11. 99 . with the pr a yer 

at the respondea ts be directed to give 
e ep~!A!~nt: to the petitioner at 

anglore or anywhere e l se . 

:t. find the prayer i s beyond the 
cope of j urisdic tion on review side. 

erefore . the sa~e cannot be e nter tai 
he r eview petition i s di sn!~ed aecor 
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